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(b) if so, the details thereof ; 

(c) whether any investigation has 
been ntade to ascertain if any of the 
indigenous firms to their collaborators 
hold worldwide patent of their product ; 
and 

(d) if so, the particulars thereof? 

THE MINISTER OF RAILWAYS 
(SHRI BANS I LAL) ; (a) and (b) 
Ministry of Railways have received pro-
posals for the supp]y of Electronic-in-
motion weigh·bridges from few indi-
genous firms, out of which the following 
are stated to have coiJaboration with 
foreign manufactures of these weigh 
bridges. 

(i) M/s Dynacraft Machine Co Ltd., 
Bombay with M fs Telub AB, 
Sweden. 

(ii) M/s Auto Measurematics Ltd., 
Madra~ with Ma ngood Corpo-
ration U.S A. 

(iii) M/s Weighmatic India Pvt. Ltd., 
Calcutta with M/s Streeter 
Amet. U.S.A. 

{c) and (d) No. Sir 

f Translation] 

Acquisiti,'ln of forest Jand for Extending 
the area of A napara Power Station 

5812. DR. CHANDRA SHEKHAR 
TRIPATHI : WiJI the Minister of 
IRRIGATION AND POWER b~; pleased 
to state : 

(a) whether it is a fact that Utt3r 
Pradesh Government have requested the 
Union Government to provide forest 
Jand for extending the ash area o f Ana-
para Power Station (first) ; 

(b) if so, whether Government have 
taken any decision in this regard so far, 
and 

(c) if so, the details thereof and if 
not, the reasons therefor '? 

THE MINISTER OF STATJ! IN 
THE DEPARTMENT OF POWBR 
(SHRI ARUN NEHRU) : (a) No, Sir. 

(b) and (c) Does not arise. 

[English] 

Cons!ruction of bridges oo Bbopai-
.J abalpur section of Natioaal Hlllawar 

No.ll 

5813. SHRI PRATAP BHANU 
SHARMA : WiJI the MINISTER OP 
SHIPPING AND TRANSPORT be 
pleased to state : 

(a) whether some medium and 
minor bridges between Bhopal and 
JabaJpur Section of National Hiahway 
No. 12 are sti JJ under construction ; 

(b) if so, the reasons for the delay; 
and 

(c) the number of such bridae• 
which are under construction and wben 
they wi JJ be completed ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRJ Z.R. ANSARI) : 
(a) Yes. Sir. 

(b) and (c) There are two bridaea 
under construction on this section of 
National Highway No. 12. There is 
some delay in the construction of one 
bridge due to the time consumed in the 
finaJisation of the tender and poor 
foundation conditions encountered du-
ring execution This bridge is n,ow 
targetted to be completed by March, 
1986. The second bridge has been 
sanctioned recently and the work is 
Jikely to commence shortly. This bridle 
is targetted to be completed by June, 
1986. 

Ad mission of studeats to Medical 
courses from outside the State 

5814. SHRI C. P. THAKUR: Will 
the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state : 

(a) whether the Supreme Court baa 
suggested that minimum of 30 per ce a·a 
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fhtdeata from outside a State should be 
permitted ~dmission by aU medica] 
colleges in the country for first year 
course and the Medical Council of 
India after considering the judgement 
bas decided to allow admission of 35 
,er cent students from outside a Stato : 

(b) if so. will it be applicable to 
post-araduate courses and to other 
facuJ ries as well ; and 

(c) will it be a obstacJe for a 
student from educationaJJy backward 
States and if so, the steps Government •a:• goina to take to correct the im-
balances ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH 
(SHRI YOGENDRA MAKWANA) : 
(a) Yes. Sir. 

(b) The Supreme Court had direc-
ted that -'0 per cent of the 'open seals' 
in P.G. Courses and all the scats in 
auper-speciaJities should be filled on an 
all India basis. The l\1edicaJ Council 
of India after review have not recomm-
ended any changes in thtsc per.centages. 

(c) Th¢ Supreme CouJ t has directed 
that per centaae of seats available for 
admission of students irrespective of 
the Stat~ or University from which f. hey 
come shaiJ be fiJJed purely on merit on 
the basis of either aJI India entrance 
examination or entrance examination 
to be held by the State. Thi.; Judgement 
of the Supreme Court is binding on the 
Union of India. the State Governments 
and Administration5 of Union Terri-
tories. 

[Trans/ at ion] 

Dl~selisation of Chrtnk Express 

5815. PROF. NIRMALA KUMARI 
SHAKTA\VAT; WiJJ the Minister of 
RAILWAYS be plea~ed to state : 

(a) whether his Ministry is beina 
repeatedly requested for the dieselisa-
tion of DeJhi-Udaipur Cherak Express 
for iocn·asi na its speed and capaci cy ; 

(b) if so, wbethct its diesel,satioQ 
bas beea done ; and 

(c) whether Oovcrnmellt propose to 
make any ~uitabJ" changes in the Time 
Table to ensure that Chetak Express 
reaches Delbi early in the mornina ? 

THE MINISTER OF RAILWAYS 
(SHRI BANS! LAL : (a) Yes, Sir. 

(b) No, Sir. 

(c) No, Sir. 

ImproYement of National Highway 
No. 28-A in Bihar 

5816. SHRT VIJAY KUMAR 
MISHRA ; Will the Minister of SHIP-
PING AND TRANSPORT be pleased 
to state : 

(a) whether the National Highway 
No. 28-A is the only National Highway 
havina direct traffic to and from K9th-
mandu ; 

(b) whether the low Jevel, sharp 
curves and Jess pucca surface width of 
Jess than 70 km!!l. section of this Na tio-
na I llighway in Rihar cr~ate traffic 
bottJenecks resulting in lot of ditlkulties 
and .stopage of tratlic ; 

(c) if so, whether Governm~nt pro-
po5e to make it an all whether road by 
removina bottlenecks at every important 
point ; 

(d) if so, by what time ; and 

(e) if not, the reasons therefore ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SHIPPJNG AND 
TRANSPORT (SHRI Z. R. ANSARI) : 
(a) to (e) Yes, Sir. The pavement 
width of 67 km~. long section of Natio-
nal Hiahway 28-A from Pi prakothi-
Ra:ttau I is 7 metres, i.e. double Jane in 
most of its lengbt and is generally 
traffic worthy. The deveJopment and 
maintenance of National Highways is 
a continuous process and improvement 
works are sanctioned keeping in view 
the existing condition of the National 
Hiabway, tramc iotc;n,it.y and. a'CBtH ... 
•bi1ity of rcsour<;cs... 




